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 (a) the zero date of Brahmaputra waterways project; and 

 (b) the targeted date of operationalisation of this project? 

 THE MINISTER OF SHIPPING, ROAD TRANSPORT AND HIGHWAYS (SHRI T.R. BAALU): 
(a) and (b) The river Brahmaputra from Dhubri to Sadiya (891 km) was declared as a National 
Waterway on 26.12.1988 and various projects for providing and maintaining inland water 
transport infrastructure there-on are being implemented by the Inland Waterways Authority of 
India. To make this National Waterway fully functional by providing least available depth of 2 
metres between Dhubri and Dibrugarh and 1-5 metres between Dibrugarh and Sadiya for about 
330 days in a year, navigational aids for 24 hours navigation and terminals at specified locations, 
an Action Plan was prepared during 2006-07. This Action Plan is targeted to be completed in 
2009-10. 

Proposal of Kerala for coastal highway 

 1203. SHRI A. VIJAYARAGHAVAN: Will the Minister of SHIPPING, ROAD TRANSPORT AND 
HIGHWAYS be pleased to state: 

 (a) whether the competent authority of Kerala had submitted representation for including 
the project proposal of coastal highway connecting Puthuvypeen to NH-17 at Moothakunnam in 
the National Highway Development Programme (NHDP); 

 (b) if so, the details thereof; 

 (c) if so, whether Competent Authority of NHAI had visited the above road site in 
November, 2007; 

 (d) if so, the present status of the above project proposal; 

 (e) whether action would also be taken in affirmative on the above proposal; and 

 (f) if not, the reasons therefor? 

 THE MINISTER OF STATE IN THE MINISTRY OF SHIPPING, ROAD TRANSPORT AND 
HIGHWAYS (SHRI K.H. MUNIYAPPA): (a) and (b) Yes, Sir. A representation for coastal 
highway connecting Puthuvypeen to NH-17 at Moothakunnam was received from Government of 
Kerala for inclusion under Phase-VII of National Highway Development Programme (NHDP). 
The length of proposed coastal highway is about 25 km. 

 (c) The above proposal was discussed during visit of Chairman, NHAI to Kerala in 
November, 2007. 

 (d) to (f) The above proposal does not find place in the tentative list of projects approved 
by the Government under NHDP Phase VII. 

NHAI project completion rate 

 1204. SHRI PRAKASH JAVADEKAR: Will the Minister of SHIPPING, ROAD TRANSPORT 
AND HIGHWAYS be pleased to state: 
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 (a) whether it is a fact that National Highways Authority of India (NHAI) has recorded a 
56 per cent project completion rate across all phases of NHDP in 2007-08; 

 (b) if so, the details thereof; and 

 (c) if not, the reasons therefor? 

 THE MINISTER OF STATE IN THE MINISTRY OF SHIPPING, ROAD TRANSPORT AND 

HIGHWAYS (SHRI K.H. MUNIYAPPA): (a) and (b) Yes, Sir. The phase-wise details of actual 

achievement under the National Highways Development Project (NHDP) during 2007-08 are 
indicated as below:- 

 NHDP Phase 2007-08 

  Target (kms) Achievement (kms) 

 NHDP Phase-I 437 213 

 NHDP Phase-II 2013 1020 

 NHDP Phase-III 435 381 

 NHDP Phase-V 0 0 

 Total 2885 1614 

 (c) Does not arise. 

Highway construction targets 

 1205. SHRI RAJEEV CHANDRASEKHAR: Will the Minister of SHIPPING, ROAD 
TRANSPORT AND HIGHWAYS be pleased to state: 

 (a) whether Government’s attention has been drawn to the news item published in the 

Hindustan Times dated 19 May, 2008 to the effect that only 50 per cent of the highway 

construction targets for 2007-08 have been achieved by the National Highways Authority of India 
(NHAI); 

 (b) if so, the reasons therefor and the steps Government proposes to take to improve the 
performance of NHAI and time likely to be taken for the completion of projects in hand; and 

 (c) the details of construction targets fixed for the year 2008-09? 

 THE MINISTER OF STATE IN THE MINISTRY OF SHIPPING, ROAD TRANSPORT AND 

HIGHWAYS (SHRI K.H. MUNIYAPPA): (a) and (b) In the year 2007-08, as against the target of 

2885 Kms for completion of construction across all phases of National Highways Development 

Project (NHDP), achievement was 1614 kms. Progress of work has been affected due to various 
reasons  which  include delays in  land acquisition,  shifting of utilities, obtaining of environmental 




